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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
Thursday, 27" July 2006/17 Shravana 1928

No. 180

Sub:  DETENTION AND RELEASE OF MEMBER

The following message addressed to the Honble Speaker, Delhi Vidhan Sabha,
Delhi, was received from SHO. Kalkaji New Delhi.

“It is submitted that the MLA of Kalk
Chopra was detained today i.c 24™ July 2006 at 3.45 (o 5.00 P.M. While
he along with supporters were trying to going towards the MCD's

cncroachment  removal  programme spot. at A-Block  Double  storey
Kalakji. This is for your kind information please.™

aji Constituency, Sh Subhash

Siddharath Rao
Sccretary
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